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The Registry is directed to issue a notice to the Jurisdictional Commissioner of the
Income Tax department/ Authorities through its Nodal Officer/Office in respect of

The Appellant is directed to file a supplementary affidavit with regard to the income
tax return since incorporation of the company till date and clarifying further its
position with regard to a shell company and on unusual transaction made, if any,
during the demonetisation period. '

List the matter on 27.07.2018.

HARIHAR PRAKASH CHATURVEDI
MEMBER JUDICIAL

Dated this the 20th day of June, 2018.




